GOVERNMENT OF INDIA
MINISTRY OF FINANCE

DEPARTMENT OF EXPENDITURE

RAJYA SABHA

UNSTARRED QUESTION No. 1848

TO BE ANSWERED ON TUESDAY, AUGUST 4, 2026/ 13 SHRAVANA, 1948 (SAKA)

1848 Smt. Sulata Deo:

SASCI to Odisha

Will the Minister of FINANCE be pleased to state:

(a) whether Government has sanctioned Special Assistance to States for Capital
Investment (SASCI) to Odisha during the last three financial years; and

(b) if so, the year-wise amount sanctioned, released and utilized?

ANSWER

THE MINISTER OF STATE FOR FINANCE
(SHRI PANKAJ CHAUDHARY)

(a) to (b): Yes, the Government of India has sanctioned Special Assistance to States for Capital
Investment (SASCI) to Odisha during the last three financial years. The year-wise amount
sanctioned, released and utilized by the State Government of Odisha under SASCI during the
last three financial years is as under:

(Rs. in crore)

Financial Year | Sanctioned/Approved Released Utilized*
2023-24 5270.40 3532.14 3356.87
2024-25 7104.27 6943.55 6433.62
2025-26 3888.24 3606.48 3871.12

* As per the Utilization Certificate provided by the State Government
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